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Speech). Reference is also invited to
the note in page 25 of the Explana-
tory Memorandum on the Railway
Budget for 1964-65, which explains
the balance amount of Rs. 302.74
crores in the following terms:

“Represents only the balance, to
add up to Rs. 1,581 crores and
does not represent estimated
requirements of the year, which
will be greater, mainly because of
the increase in prices during the
Plan period (and especially after
the taxation in the Budget of
1963-64 and revision in the prices
of various controlled materials).”

In the mid-term appraisal of the
Third Five Year Plan, the Planning
Commission had indicated that on
account of the higher costs of indige-
nous as well as imported materials,
fncreases in civil engineering works
etc., the costs of projects are expected
to be generally higher than the plan
estimates by amounts varying from
10 per cent to 20 per cent in most of
the industrial enterprises in the public
sector. The Railways’ requirements of
additional funds to absorb the effects
of price and taxation increases are
likely to be wvery much lower than
these percentages.

Discussions in this regard have been
held between the Ministry of Rail-
ways and the Planning Commission.

The price and taxation effects are,
however, being worked out in greater
detail, and a closer estimate of the
additional funds required on this
account will be available before the
preparation of the Annual Plan for

1965-66.

Ticketless Travel

1235. Shri E. Madhusudan Rao: Will
the Minister of Railways be pleased
to state:

(a) whether it is a fact that over
1,500 persons were found travelling
without ticket in a recent check up
made in between Ghaziabad, Nizamud-
din and Rohtak;
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(b) whether it is also a fact that
wife of a Member of Parliament, &
high police official of Home Ministry
and a marriage party were some of
the defauiters;
(c) the total fine collected; and

(d) the action taken, if any, on the
defaulters?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Yes.

(b) Among- the persons detected
travelling without tickets were wife
of a Member of Parliament, two
children of a Police Official of the
Home Ministry and a marriage party.

(c) Rs. 1,853 were realised on the
spot, out of a total fine of Rs. 1,973
imposed by the Magistrate.

(d) The passengers detected travel-
ling without tickets were charged rail-
way fare plus the excess charges.
Out of 134 passengers arrested, 1.4
were fined and the remaining 20 were
sent to jail in default of payment of
fine.

Trains between Hyderabad and Delhi

1236. Shri P. Venkatasubbaiah: Will
the Minister of Railways be pleased
to state:

(a) whether any representation has
been received for increasing through
carriage facilities between Hyderabad
and Delhi;

(b) whether in the proposed addi-
tional Express trains to Madras, a
through carriage to Hyderabad will
be run; and

(c) if not, the steps proposed to be
taken to relieve present congestion in
the single Third Class through carriage
in G.T. Express?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawax
Khan): (a) Yes.

(b) No.

(c) At present the undermentioned
through service carriages run between
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Hyderabad and New Delhi by the G.T. ﬁ'a-rﬁ' F weaifaa  ofeg™ar I
Expresses and connected trains: Tﬂ' @ STy ?
(i) One First class coach and one
Third class sleeper coach {9 qATE § IwE (gﬁ do Xe
daily, each way. ’t) : Fgq GIIsh N

(ii) One composite First and * Tt ArgAT & Frutor & farq ECIE |
E:S;d:iﬁs coach once a week, N FEFT AT g, I9H fegEase

AR AGMTARF AT (15 AT) T«

It is proposed to increase the fre- T S i % | TF MEET 2

quency of the weekly composite first
and third class through coach to thrice TF @ a7 33 & 5 zaa faatr &

a week each way with effect from 15th fae 9a &a ¥ S99 ¥ ‘AT F;T
April, 1964. = far @ A S A aT A S
AT 7 37 Al A § mive
T FT wEA fRar a1 | gfF 5@

12317. Shri P. Venkatasubbaiah: Wil  ¥%F w27 9% g arar @9 wfgw
the Minister of Transport be pleased :féf a1 W 3AF AwmaA ¥ T9T 7

to state:
) qdrart it ) sy, gafag e d sraear
(a) whether it is a fact that the new . 3 of X ¥
“Jet Service’ between Delhi and ¥ msﬁ_ (q“- \W \
Madras has so far been beiow full T AT A€ A ATHSAT HIIET &Y
capacity; srrargA fear ar fF afe swad @
(b) whether this service is proposed FIT @ F&F fpar war 1, AT ]
to touch Hyderabad also in the near e .. = :
future; and Fraforaird smt “@ g I
(©) it not. why? TS 7 gz o FEr av fF gwangT w
c y ?
i not, why a:rwr‘%mnnﬁ:n s aifw
The Deputy Minister in the Minis-  ¥edifaq ‘smard’ @ wius & wigs

try of Transport (Shri Mohiuddin): I ISAT ST &3 |
(a) Yes, Sir. The De]hn/Madras Cara-
velle service has at present a low

Delhi Madras Jet Service

load factor, but this was not unanticj- R. TAfAT T IF I T
pated. FUT B qIFR ‘stRET grQ fq'ff
(b) No, Sir. SIS FT FH T 74 F AH, T TF

(c) It is expected that the load fac.  TIET & fa'rr FHT ¥ nfgra-atur F sty
tor will improve. In any case, the %% 9 ®7% RIT @+ A& fHar swaM |
Tunway length at Hyderabad does not  qufyy i Fewr 3% 5 ‘4w S

t of 5
permit of Caravelle operations, FOF & fAT ST  FART 4154
. T G ¥ FY T AR IR
e W swimr @ e w gy § g faerd o @ g

W "®A fagrn
3. ofg T=T FEER wHIT T
2335 o 9o ®o  aremw taf =t Fr FW AT 7B AHA
wrimtra'}q’mﬁmrqfta ¥ g8 FUY #* ;TEAT FL AR TG
fF I Wi ¥ gaene Wk g F7 L85 ¥ EA-NE T LU

TR X@F eadt @ A7 78 g o #T @ & A aw awwre





